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Im b im m  Scheme for the pKfs of 
Railways

•517. SHRI S. C. SAMANTA: Will 
the Minister of RAILWAYS be plea­
sed to slate:

(a) when the proposal regarding 
the introduction of insurance for the 
users of the Railways, particularly 
the passengers will take effect; and

(b) at what stage the proposal 
stand at present and the salient 
features thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OP RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): (a) urd 
(b). Sir, the proposal for introduction 
of insurance for the passenger is 
under consideration,

SHRI S. U  ttAMANTA; May I know 
from which Quarter this proposal 
came and whether the opinion of the 
Passengers* Association has been 
taken into Hvcotmt?

THE MINISTER 0 7  RAILWAYS 
(SHRI T. A  PAI): The proposal ori­
ginated from the Ministry itself. We 
have not consulted the Passengers’ 
Association. We have to finalise what 
exactly the details would be.

SHRI S. C. SAMANTA: May I
know which other institutions will 
be consulted in the matter?

SHRI T. A. PAI: This is a matter 
which perhaps would confer consider­
able benefit to the passengers. In­
surance benefits only those who get 
involved or take a ride of getting in­
volved. Therefore, it is very difficult 
now to consult anybody on this ques­
tion.

SHORT NOTICE QUESTION 
Gifcfcet Match m  T.V.

S.N.Q. 1. SHRI SHASHI BHUSHAN: 
SHRI FATESIN GHRAO 

GAEKWAD:
WiU the Minister of INFORMA­

TION AND BROADCASTING be 
pleased tft’rtate:

(a) whether Government have 
taken a decision to show on T.V. the

test cricket test watch be­
tween India and M.C&* to played 
in D tM  from ttth December, im i  
and

(b) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM 
BIR SINHA): (a) Yes, Sir.

(b) Does not arise.

MR. SPEAKER: Now# no supple­
mentary should arise out of this.
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SHRI DHARAM BIR SINHA: We 
will be too happy to do it.
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AN HON. MEMSER: There win he 
no quorum in the House.

SHRI S. M. BANERJEE: On 20th, 
21st and 22nd, we shall be attending 
Parliament and will not be able to 
Witness the Test Match. At toast, we 
can see in the T.V.
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SHRI DHARAM BIE SINHA: In 
the beginning, the Delhi Gncket 
Association, which is the controlling 
authority, feared that the gates 
-would be affected, but now they have 
sportingly agreed. Thanks to the 
President of Delhi Cricket Associ­
ation, Mr. Ram Prakash Mehra, they 
have agreed to the telecasting of the 
Test and we have agreed to pay them 
Rs. 25,000.

SHRI FATESINGHRAO GAEK- 
WAD: I would like to know from
the hon. Minister whether this pay­
ment has been effected only for this 
Test series or as a permanent arrange* 
ment.

SHRI DHARAM BIR SINHA: This 
arrangement is only for this particu­
lar Test in Delhi.

SHRI VASANT SATHE: Will you 
extend that to Bombay also?

SHRI DHARAM BIR SINHA: We 
-will consider that.

SHRI SAMAR GUHA: I jtist want 
to point out that this is the only 
'Short Notice ^Question that has been 
admitted during this Session—this 
is so important, so vital, so serious!

*rift srfar 
% *r*T?T fait 3iT% t, Srfasr vnft 

t e r  tot j

HR. SFaAKSft: Jfcnfr take up 
ffa* ca 11-attention.
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WRITTEN ANSWERS TO 
QUESTIONS

Increase In  fy u tH it s a d  passenger 
traffic

*501. SHRI P M. MEHTA:
SHRI K. LAKKAPPA:

Will the Minister of RAILWAYS be 
pleased to state:

(a) whether freight traffic and pas­
senger traffic have doubled during the 
last twenty years;

(b) whether in spite of the increase 
in Rail traffic, the profit of the Rail­
ways has not increased proportion­
ately; and

(c) if so, the reasons therefor?

THE MINISTER OF RAILWAYS 
(SHRI T A. PAI): (a) Yes, Sir.

(b) and (c). The Railways con­
tinued to show profit upto 1965-66 
after paying dividend at the pres­
cribed rates on the Capital-at- 
Charge. In the subsequent five 
years, the results of walking showed 
a deficit after the payment of the 
dividend. This trend has been re­
versed in 1971-72.

The reasons for the deterioration in 
the financial position of the Railways 
since 1965-66 are as under:—

(i) Increases in rates and fares 
had not kept pace with the steadily 
mounting costs of operation, aris­
ing out of increases in the wages 
of staff and cost of fuel and Railway 
stores and equipment,

(ii) The quantum of Freight 
traffic was not increasing to the 
extent anticipated after 1965-66.

Delay involved la setting up BakMi 
Fertiliser Complex

*504. SHRI SAMAR GUHA: WUl 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state:

(a) whether Government failed to 
decide promptly the issues involved
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